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lection of Site to set up tomJc Power 
Plant at 

'.2949. DR. A. U. AZMI : 
SHRI MADHAVRAO SCINDIA: 

'Will the PRIME MiNISTER be plea ed 
o state: 

(a) whether it is a fact ~at the deci-
ion to site Atomic Power 'Plant at Narora. 

\Was against all scientific advice; 

0J) whether there is no technological 
- y ·tem to ensure the environmental 
"'afety down the GaI)ga river and extre-
mely risky for million of people living 
.down stream; 

(c) whether by etting the plant at 
'Narora the plant would cost forty per 
ICent more; and 

(d) if 0, what prompted Government 
~o select N arora together with safety mea~ ' 
'Sures taken to ensure proper environ-
mental conditions and non-pollution of 
Ganga water? 

HE MINISTER OF STATE IN TH 
DEPARTMENTS OF CIENCE AND 

ECHNOLOOY, . ATOMIC ENERGY, 
, PACE, ELECTRONICS AND OCEANi 
DEV LOPME (SHRI SHIVRAJ -Y. 

ATIL): (a) to (d) Narora was selected 
;a a site for locating an atomic power 
·station in accordance with the recommen-
dations of the Committee appointed for 
. election of sites for atomic power ta-
tions which had done a detailed tecbno-
-economic survey. The tation would incor-
porate the late t safety features in con-
formity with the international pecifica~ 
1ion. Discharges into the Ganges would 

e minimal and would be do ely moni-
tored to en ure that they are well within 
1.he permis ible limits. There would e 
DO ri to the peoph., neither in the 

-Vicinity nor downstream. 

xpansion ~f • 0 

'2950. SHRI RA VINDR ARMA: 
ill the ini ter of sr LAND M S 

e pleased to tate: 

(a) ether the re-roller i du try h 
repr ent d 'to overa ent th t t c - . 

pansion Of Tata ron and S 1 Company 
in it econd phase of mod rm tioD 
would adver ely ffect their bu ine ; 

(b) wh ther Government h e e amiJl... 
ed that exact po 'tioD in the econtaxt 0 
this aJIegation; and 

( c) if 0, the outcome thereof? 

(b) and (c) Th Governm nt ill c n-
sider this r presentation in ta ing a d c· .. 
ion in the matter: 

Rerision of pay ale of DIG ( 01 e) 

2951. SHR JAGPAL SI GH: 
SHRI HA ISH UMAR 

GANGWAR: 

Will the Minister of HOM 
be pI a ed to st te: 

(a) whether a a result of cadr re-
view deci ion ha been t k.en to upgra e 
the pay cale of the Deputy In p ctor 
General (DIG) rank in the po1ice which 
ha cam~ed flutter in the civil s w 11 as 
other service and the hi f of the Army 
Staff ha had to exprcs h' unhappin 
over the i ue; 

(b) if so, the recomme.ndation made 
in Callie review and how ovemment 
propo t! to tackle th i u ; and 

(c) whether there' a need for c; n 
ward revision of the pay cal 0 all 
ernment s rvant a the exi tin 
"most unreali tic"? 

civil 
tive I ice a 0 jation, 
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General in the t t carrying the seal of 
ay of . 2250-12512-2500 and adju t 

th poat again t D puty Inspector Gene~ 
ral 1 I); 

ii) ) operate po ts of Deputy Inspec-
tor General at two levels, 50 per cent 
po t ill the e j ting scale of s. 2000-
12512-2250 and the remaining 50 per cent 
in the seal eof R . 2250-12512-2500; 

he: de i ion of the Government is 
being implemented by obtaining the con-
currer~c:·e of the State Governments for 

itabJy amending the Indian Police Ser-
vice tC' re) Rule 1954 and Indian Po-
lice Service (Pay) Rule, 1954. 

(c) The appointment of Fourth Central 
Pay Commis ion for Central Government 
employee w announced in the Lok 

bha by the Finance Mini ter in his 
aud t h n 28~2-1983. The term 
of terenCe of the Pay Commi sion will 

announced after con ulti,ng rep ta-
tiv CJf the employees. 

dvi ry Olmcil to stimulate growth 

2 '1.. HRI B. V. DE AI: 
HRI J DISH TYTLER: 

PRO P . J. KURIEN: 

Will the Mini ler of PLA 1Gb 
plea ed to tale: 

(a) wheth r an Advi ory Council of 
nior onomi t ha been set up to sti-

mulat~ ccel rated growth nd formulate 
uit 1 dev lopment tr tegie ; 

( ) wh th r it i also a fact that . 
m n e 'p rt group ha also been sked 

to go into the u efuln s of maintaini~g 
certain mi ion ,broad a a1 0 the SJze 
o the taff manning them; 

th 

) 

have 
r on 

the other economio 
r ha declared ~nd 

talc. n to achieve 

THE MINISTER OF PLANNIN 
(SHRI S. B. CHAVAN): (a) An Bco-
nome Advisory Council ha been et li 
to advice Government on such specific 
issues rfMating to economic policy an 
d veJopment a are referred to it by th 
Prime Mini ter, a al 0 such i ue a the · 
Memt>~rs themselve may bring up for' 
Government's consideration. 

A r;opy of the relevant Re olution i .. 
laid tl the Table of the Hou e. 

[Placed in Library, See No. LT-61201 
3]. 

(b) Yes, Sir. 

(c) The relevant dates in re pect of (a 
and (b) above are 18 February, 1983 and 
7 February, 1983. 

(d) As part of a erie of measure to 
improve efficiency and economy in admi-
nistration, some economy mea ure ha ve 
been announced for immediate implem\,..n-
tation. The e ' are set out in the attached~ 

tatement. 

The Prime Minister has also directed 
that the practice of providing pilot cat 
and c cort cars to the State Ministers 
and vi iting Mini ter and other djgnitl-
rie from the Centr~ and other State 
hould be di pensed with as a measllre' 

of economy and a1 0 to en ure austerit 
in administration e cept in pecial ca cs 
o va 1 in h til environments where 
uch secnrity arrangement are neces ary. 

(e) tate Chief Ministers have bee 
asked to treamline the administration to 
make it more efficient and to eliminate 
all incompetence and slackn s. They have 
further, been a ed to see that all W • 
teful and infructuou exp nditure i av-
oided. Their attention has been drawn' to 
the critical period that the nation i pa~ .. 
ing through and the importance of main~ 
taining the tempo of our development 
plants . The acceptance of austerity for 
con olidatin ur gain and the need for 
State Governments to organl their mac-
bin ry f r u ce fully implementing the-
nation 1 pro ramme on time have als 
b en tre d. 




